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BUSINESS ADVISORY COMMITTER
FORTY-SECOND REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU
RAMAIAH): Sir, I beg to present the
Forty-second Report of the Business
Advisory Committee.
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hell i3 paved with good intentions.
Unfortunately, the hon. Mover of the
resolution is not present here, 1 feel
that the resolution touches such a
vital aspect of our pational economy. .

1757 s,

[Sext Nawar Kisport SiwEA in the
Chair]
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SHRI K. SURYANARAYANA

{(Eluru): We had given our names
long back.

SHRI XK. RAGHU RAMAIAH: Since
some more Members want to spesk,

the House may continue to sit till
630 pm.

MR. CHAIRMAN: I have a list be-
fore me, and I shall call the names
according to the list.

SHRI B. V. NAIK: In the case of
ull these items in the resolution, if
we each one of them we find that
while on the face of it they look very
attractive, yet when we come to the
essentials we come to the conclusion
that most of them are either imprac-
ticable or otherwise the element of
subsidy therein which the State ex-
chequer will have to work out will
be so immense that it will have an
inflationary eflect in the countiry's
economy.

For ingance, let us take item (d)
of the resclution, it says:
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MR. CHAIRMAN: I had earlier
told the House that it would not be
possible to give more time to the in-
dividual Members. Now, they would
get only six minutes each.

SHRI B. V. NAIK: I shall try to
confine myself to six minutes,

If we have to purchase cotton,
sugarcane, raw jute, foodgrains and
other produce and take the cost of
production into consideration, we shall
find that in our gross national pro-
duct of about Rs. 50,000 crores, the
prices of agricultural produce ac-
count for aboug 50 per cent,

So, even 50 per cent of that 50
per cent—Rs. 12,50,00,000—on a very
rough estimate on the rule of thumb,
1s obsojutely beyond the capacity of
this country. I do feel that as far
as the irrigation rates are concerned,
they should be reduced by 25 per cent.
Prof. Mahajan has already stated that
among the agricultural section, the
farmer who has irrigation  facilities,
whether he is in Maharashtra or
Karnataka or any other State, iz a
very privileged person and many of
our river valley projects have not yet
been in a position to shape up the
tand. In other words, they were
usually dry-farming areas which have
overnight become areas of perenmis]
wrigation if not seasonal irrigetion,
and the holdings are large. There is
no agricultural income-tax.

18 hrs.

Under the circumstances, if there
is anyone who deserves support in
agricultural production, it is not the
tarmer who has irrigation facilities
but the farmer who is a small or
marginal farmer and « farmer in the
dry tracts of the country who should
receive the utmost amount of atien-
tion.

Regrading the question of parity of
prices, 1 think the Mover of the Re-
solution has picked it out of some
Amevican text-books on economics by

1l
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Samuelson and others. Parity prices
have been in existence since the end
of the first world war in the United
States. They said if a bushel of corn
can buy in the year 1914, before the
oneset of the first world war, if &
bushe]l of corn can buy a pair of
shoes in the United States anywhere
subsequently in all the years, the
purchasing power of a bushel-of corn
shall be the same, Nobody denies
that we have the necessary economic
expertise in this country to tell us
and give us an elegent theory. We
have the Planning Commission where
the most elegant theories and plans,
socio-economic  architecture, are car-
ried gut. But the problem is to make
it applicable to our country, and thus
is a country where if any one of us—
and all of us knaw about agricul-
in this country as being one wiuch is
carried on on a commercia] basis by
drawing a balance-sheet, muking a
profit at the end of the year and by
making it profitable concern, we are
absolutely in @ sort of a make-believe
world,

Even a minimum of 50 per cent of
the Indian farms is not being taken
as farmers’ holding today, because it
is not giving him a profit like an
erterprise or business or industry.
It is @ way of life, It is becauss= of
this way of life that he goes on keep-
ing unproductive umits at his dis
posal. Under the circumstances, tc
pick up something out of the West
and out of the text-books in the
Usnited States or the United Kingdom
and then try to make it apply to a
developing country like ours, with its
traditional ferming, would be a gort
of application of a practice which is
alselute?y not relevant,

Take the cost of production; we do
not have the data. Take purity of
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prices; they cannot be applisl, Tnke
the question of subsidisation of fowri-
lisers; where does it arise? Urea is
selling at “twice the price; 4

urea to him even at the controlled
price or even mt the black market
price; you cannot supply urea even at
the black market orice,  There is
then the question of reducing water
rates; there is the guestion of subsi-
dising electricity. The question is of
getting the PWD engineer to give a
connection to the farmer. It is abso-
lutely utopian; it iz something com-
ing out of the mad-hatter's dream. It
15 absolutely irrelevant to Indian
conditions,

They are, of course, many experts;
gome of our friendg today were saying
about tlie expertise,

Expertise 15 runming through the
gutters in this country. There are
many experts who can dreft much
more elegant resolutions. The ques-
tion 1s making it applicable to the
field 1n this country. It is ridiculous
and it is non-sensible. It ought to
be thrown out lock, stock and barrel.

*SHRI M. KATHAMUTHU (Naga-
pattinam): Mr. Chairman, Sir, I thank
you very much for giving me an op-
portunity to participate in the dis-
cussion on the Resclution of Shri
Madhu Limaye regarding prices and
agricultural production policy of the
Government,

Sir, this comprehensive Resolution
refers to the pricing of essential arti-
cles of consumption, the distribution
through public channels of the food-
grains, sugar and such other essentlal
items, the remunerative price to the
farmers for their produce, the avail-
ability of agricultural inputs lke
electricity fertilisers etc. to the far-
mers at subsidised rates, the procure-
ment by the Government of commer-
cial crops like cotton, sugar-cane,

*The original speech was delivered

in Tamil,
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raw jute etc. af support prices ensur-
ing a reasonable margin for the far-
mers and making available to the far-
mers with land holdings of less than
ten acres the fertilisers at subsidised
rates. While this Resolution deals
with an integrated approach for re-
casting the prices and agricultural
production policy of the Government
I am unable o understand the argu-
ment of the Members of the Ruling
Party who preceded me that this is
an Utopian dream. Yet this may be
the basis for a fruitful discussion.

Sir, I do pot think that the hon.
Members of the Ruling Party can dis-
pute the fact that the common peo-
ple of our country are undergoing
untold miseries on account of spiral-
ling prices of foodgrains. The short-
age of foodgrains is so ‘videspread
throughout the country that the dis-
contentment and dissatisfaction of the
people might end in uncontroliable
violence. The farmers who are the
backbone of our country’s economy
are not getting remumerative prices
for their sweat and bloed.

In such a background, I charge that
this Government have committed a
heinous crime in handing over the
~wholesale wheat trade to the private
sector, The wholesale wheat trade
take-over by the Government was not
only a unfilment of the commitment
given by the ruling party to the
people, but also the fulfilment of the
long-cherished hopes and aspirations
of the entire people of vur country.
1 would like to know from the Mem-
bers of the Ruling Party whether the
Government have reversed the wheat
trade policy in the interests of the
people of our country. I do not think
that the Members of the Ruling Party
catt say that the prices of wheat have
come down on account of this retro-
grade step. 8ir, you and the entire
House are aware of the incontrover-
tible fact that the prices of wheat
have gone up after the Government's

werbthevutedintemh m
the country. I would also like to add
that in thchan g over back to the

VAISAKHA 6, 1808 (SAKA) Prod. of Aprl. (St)

3%

private traders the wholesale wheat
trade, the Government have accepted
their failure to implement their
solemn assurance to the people of the
country both inside and cutside this
House.

Now, the Government have impos-
ed 50 per cent levy on the wheat in
the hope that the traders would hand
over to the Government what they
procure. I wender what has made
the Government to revive their lost-
hopes in the private traders in food-
graina.

Sir, the dual-price policy of the
Government in sugar has ilso contri-
buted to further increase in the
price of sugar Neither the sugar-
cane cultivators mor the consumers
are getting any fair benefit irom this
dual price policy. Since ‘he poor
people do not get adequate quantities
of sugar through public distribution,
they are either compelled to go with~
oul sugar or buy sugar at exorbitant
price in free market. Though the
sugar mills are making massive pro-
fit in free sugar, the sugar-cane culti-
vators are not getting remunerative
prices. The arrears due to the culti-
vators from the Mills are running into
hundreds of crores.

During the past three years, the
production of foodgrains nas been
going down. In these circumstances,
1t is the primary duty of the Govern-
ment to procure the marketable sur-
plus and arrange for public distribu-
tion, This alone will enable the far-
mers to get the prices determined by
the Government and the consumers to
get foodgrains at a fair price. The
best incentive for boosting agricultu-
ral proudction is to supply to the far-
mers the inputs like electricity, fer-
tilisers etc at a subsidised rate. It
is really regrettable that the electric
power rates for the industries sre
compuratively lower than that of the
supply to the farmers. The price of
fertilisers is beyond the reach of
small farmers. The pricing policy of
the Government is not uniform
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throughout the country. It differs
from State to State. For example,
the sugar-cane price is Rs. i10 to Rs.
115 in Uttar Pradesh, in Tamil Nadu
it is only Rs. 85, But the price of free
sugar has been going up at a uniform
leve]l throughout the country.

Sir, there must be an integrated
and uniform pricing policy and also
agricultural production pollcy
throught the country. Such a policy
alone will help in increasing our agri-~
cultural production, in the farmers
all over the country getting remune-
rative prices for their produce and
in the consumers getting foodgrains
at fair price in adequate quantities.

Before I conclude, I would refer to
another important thing. Tt is report-
ed that the Government are having
a proposal to create a single rice zone
for the Southern States of Tamil
Nadu, Kerala, Karnataka and Andhra
Pradesh. Sir, though Tamil Nadu
can be considered as a surplus State
to some extent, yet on account nf the
dual pricing policy of the Govern-
ment, the prices of essential corimo-
ditles are.going up and up. The com-
mon people are facing great haxd-
ships throughout the country. Here,
I would like to point out that on ac-
count of lifting of ban on the move-
ment of ‘coarse grains, the prices of
coarse grains have also gone up in
Tamil Nadu The people are not able
to buy even the coarse ¢rairs, as
their prices have shot up. The Gov-
ernment of India should epprove the
proposal of the State Government for
50 per cent levy on coarse rrains to
control the abnermal rise in the price
of voarse grains. As I pointed out
earlier, while the farmers are being
deprived of the price determined bv

« the Government, the selling price is
gkv-rocketing. 8ir, before the Gov-
ernment takes a decision about the
ereating of single rice zone for South-
ern States, the State Government's
consent should be taken.

+ T would appeal to the (Jovernment
that they should make available food-
grains at subsidised rates to B0 per
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cent of our country's rural population
who are below the poverty-fine. The
Government should also formulate an
integrated pricing policy cnd agricul-
tural production policy with a view
to ensuring remunerative prices to
the farmers which alone can increase
agricultural production.

SHRI HARI KISHORE SINGH
{Pupri): Mr, Chairman, 8ir, 1 wel-
come this opportunity because it has
given an opportunity to discuss one
of the fundamental problems which
affect the process of planning in this
country. Since there is not going to
be any debate on the Wifth Plan it-
self, this occasion is all the more
welcome,

Sir, the pricing of agricultural com-
modities is a fundamental base for
the formulation of any plan in this
country. It has been neglected so far.
It does not seem that there has been
a well thought-out pricing policy
evolveg by the Government in res-
pect of the agricultural rommodities.
Had it been so, there would not have
been an erratic growth in the prices
of agricultural commodities in this

country.

Now, Sir, in this context, Govern-
ment did take courage last year to
announce the take-over of the whole-
sale trade in wheat. But, because the
policy was not well worked out, be-
cause we believed more in slogans
than in the proper implementation of
that policy, because the prices wers

lieved that only whep there is Siate
control over the marketing of essen-
tial commodities in this country, the
people, bulk of the population
able to get essential commodities at
reasonable prices. Now, however, this
policy has been given a go-by. I do
not know what is going to happen.
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This year, Government have an-
nounced a price of Re. 105 por quin-
tal, for wheat. Had the Government
coticeded to the request of many far-
mers, many Members in this House
to give at least Rs 00 per quintal, this
policy would have succoeded and we
would not have been in such a mess
this year I would 1cquest the Gav-
ernment—even now 1t is not too late
—to lake-over the wholesale trade ir.
basic essential commoditier Unless
we do this, we are poi going to sue-
ceed in our plan process. The basic
requirement 15, we showd purchese
from the farmers at a remunerative
price and then we should try to sub-
sidise it and give it to the consumers
whose income does not exceed Rs. 500
# month If we are able to do that,
1 think it will benefit not only the
farmers but also the consumers.

One of the tragedies of this coun-
try has been the neglect of the far-
meirs We have cooperstives Sir, you
are yourself a great cooperator in
your State But the credit facilities
extended to the farmers by coopera-
tives and other institutions are nol
sufficient We give credit facilities to
the backward regions for industrial
growth But when it comes to the
farmers we charge a hign 1ate of in-
terest Instead of charging 10 per
cent inierest on the loans glven to
the farmers by the cooperatives Gov-
ernment should ensure tha: the mai-
finul farmers and the small faimers
gel credit at an interest of 3.5 per
cent That 15 necessary because their
capacity to invest is himited So, un-
lege we provide them mcnev at tnat
interest, they are not going to avail
of that facllity

Then, because of the wvagaries of
nature the farnvers are not able 1o
guin frem their investment in agri-
culture If one year it is drought the
next year it may be flood because of
excessive raing  Se, there should be
a policy of erop insurance. We have
insurance in tlik country for every-
thing except crop. 1 do mot know
whether the LI(* insure the figures of

82¢ 15185
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the film stars bul we haiv @ suraace
of motor cars, buildings, -ciroma
houses, in fact everything which the
urban commurnty can think of, but
not crop inswiance, which i= a great
tregedy. If we ere sincere in helping
the farmers, who constitute the wulk
of the population of this couniry,
since agriculture is the main source
of our national income, we should pe
more imaginative and extend the fa-
cahty of crop insurance to the far-
mers
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SHRI K. SURYANARAYANA
(Eluru): My, Chairman, Sir, our ¢oun-
try is predominantly an agricultural
one and also about three-fourths of
our population is dependent for thelr
livelyhood entirely on agricultural
and other allied industries, The best
of our country’s economy is only
agricultural. So, the Government hos
to look after . Unless
they give a special preference to the
development of agricultuca and ils
aliied industries, the agro-indusiries,
the country’s progress may not g0 WP
as 'we expected it to be.
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Of course, according to the figuves
given by the Government, we have
succeeded to some extent in increas-
ing the agricultural production. In
1950-51, the total production of food-
gruins was about 58 million tonnes and
in 1970-71, it went upto 107.81 million
tonnes, Again, the imports have also
gone up. Acoording to the figures, even
though our production has increaszed,

ithe imports have also gone up
as the population increases year after
year. But the Government is not

prepared to give a reasonable price
to the growsers. There is no grude to
give preference to small farmers. At-
ter the land reforms, there is n. ques-
tion of big farmers or kulaks. . That
is only a political slogan. After com-
ing inlo force of land reforms l-gis-
Jations in various States, »fter one
or two years, there will be only small
farmers. Nobody could escape this.
So. the farmers are not bothered about
ihis. They want fertilisers in time
and cheap credit, And if we do that,
then we will not give any room tp the
opposition parties, According to our
Congress Party election manifesto, we
are committed to nationaligsation of
sugar factories. But we have not
done znything in that direction. All
the parties are supporting that. Then
whore 1s the objection? Now people
are goubting the Government. Whn
you have introduced land reforms.
wheén vou have introduced bank na-
- tienaiisation, wwhen you have introduc-
ed obolitiop of Privy Purscs and privi-
leges of Maharajas, what is the ob-
jection to nationa’isation of sugar fac-
tories? As I said, people are doubt-
ing us, That is why I would appeal
to the Government to think over
nationatisation of sugar factories.

The Congress Manifesto speaks s!so
about ceiling on urban property.
Nobody is thinking about it now. A
Committee had been appointed and
they have given some reports. What
has happened after that nobody
kKnows,

Now I come (o my State. Ours is
an agricultural State, and we have
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iot of potentialities of waler to pro-
duce power. But we are in the 20th
or "22nd place in power production.
Irrigation is available. Andhra Pra-
desh is known as the river State of
the Indian Union. Impeortant irri-
gation ‘schemes implemented since
independence include Nagarjunasagar
and so many other projecis. But
now there is a danger to the Goda-
vari Anaicut  whickk was bhuilt 120
vears ago, before we were born.
After that, no government has done
anything. The Andhra Pradesh
Government has collecteq barrage cess,
but that is not sufficient to meet ex-
penses.” The State Governmerit has no
money. Therefore the Andhra Pra-
desh Government has approached the
Centre so many times, and the Gov-
crnment of India has also commitied
itself “to it on several occasions. I
want 1o bring to the notice .of the
House what is contained in the six-
point formula which the Government
uf India agreed at the time of the
Telengana agitation {o satisfy all sec-
tions of the people: :

“Schemes for devclopment of all
<uch areas will have to be drawn
up and resources required for im-
plementing such schemes should be
varmarked not only out of the
seneral resources of State Plan bit
also out of the special assistance
from the Centre”

Now our Chief Minister is coming
with o begging bowl on the 6th or
Tth. ®* When we go back 1o our
constituencies, everybody is asking

about this. Therefore, T would re-
quest the Government of India to
fulfil their commitment. As 1 have
already  pointed out, you have com-
mitted yourself to this. Otherwise,
our development efforts will not be
successful.

Now I come to cooperation., Here
I want to suggest to the Government
of India that we should start pro-
ducers-cum-consumers co-)perative
societies. You are only starting con-
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sumer societies, that too only in urban
areas. You are. interested only in
consumers in urban areas and not in
praducers, The other day the Minis-
ter of Agriculture declared the food
policy and he said:

"“While not being oblivious of the
difficulties, we.are thinking whether
through the public distribution
system we should confine the disiri-
bution...."

MR. CHAIRMAN:; Would you like
to continue on the néxt occasion?
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SHRI K.
Yes.

SURYANARAYANA:

MR. CHAIRMAN: The hon. Member
wiil continue on the next ocuvasiotl

The House stands adjourncd to
re~-assembleat 11,00 a.v. on 20.4.1974

18.30 hrs.

{The Lok Sabng then adjourned tiil
Eleven of the Clock o» Monday, Apri!l
20, 13T Vaisakha 9. 1896 (Seko)]



